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Title: Introduction of the Self-Financing Professional Educational Institutions (Control and Regulation)
Bill, 2018.
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HON. DEPUTY SPEAKER: The question is:

“That leave be granted to introduce a Bill to provide for proper
planning and co-ordinated development of Self-financing professional
educational institutions throughout the country by regulating the
admission of students and prescribing fee structure in such Self-
financing Institution including prevention of commercialization of
professional education and prohibition of capitation fees and for
matters connected therewith or incidental thereto.”
The motion was adopted.
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